| TEM NO. 54 COURT NO. 8 SECTI ON | VB
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).14570/2012

(From the judgenent and order dated 29/11/2011 in CW No.6469/2010, LPA
No. 1950/ 2011 of The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

Y. K. SINGLA Petitioner(s)
VERSUS

PUNJAB NATI ONAL BANK & ORS. Respondent (s)

(Wth office report )

Date: 03/12/2012 This Petition was called on for hearing today.

CORAM :

HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR

=

For Petitioner(s) Sudhi r Chandra Agarwal a, Sr. Adv.
Ji tender Vohra, Adv.

Rameshwar Prasad Goyal , Adv.

==

For Respondent (s) Yashraj Singh Deora, Adv.
Raj esh Kumar, Adv.
Anuparma Dhur ve, Adv.
Prashant Narang, Adv.
Sarv Mtter, Adv.

For M'S Mtter & Mtter Co., Adv.

SSESS

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard | earned counsel for the parties.

Order reserved.

(O P. Sharma) (MS. Negi)
Court Master Court Master



